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DR. SUBRAMANIAM SWAMY:
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PAPERS LAID ON THE TABLE

REGISTRATION AND LICENSING OF IN-

DUSTRIAL UNDERTAKINGS (AMENDMENT)

RuLes, 1981. REVIEW ON AND ANNUAL

ReporT OF BHARAT HEeEAVY PLATE

VesseLs Ltp., VISAKHAPATNAM FOR
1980-81

THE MINISTER OF INDUSTRY
AND LABOUR (SHRI NARAYAN
DATT TIWARKI): I beg to lay on
the Table.

(1) A ecopy of the Registration
and Licensing of Industrial Under-
takinggs (Amendment) Rules, 1981
(Hindi ang English versions) pub-
lisheq in Notification No. G.S.R.

— —

AGRAHAYANA 25, 1903 (SAKA)
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719(E) in Gazette of India dated
the 26th September, 1981, under
sub-section (4) of section 30 of the
Industries (Development and Re-

gulation) Act 1951. [Placed in
Library. See No. LT-3076/81.]

(2) A copy each of the follow-
ing papers (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies Act,
1956: —

(i) Statement regarding Re-
view by the Government on the
working of the Bharat Heavy
Plate and Vessels Limited, Visa-
khapatnam, for the year 1980-81.

(ii) Annual Report of the
Bharat Heavy Plate and Vessels
Limited, Visakhapatnam, for the
year 1980-81 along with the Au-
diteq Accounts and the comments
of the Comptroller and Auditor
General thereon. [Placed in Lib-
rary. See No, LT-3077/81.]

ReEviEW oN AnD ANNUAL REPORT OF

CHANDIGARH. SMALL INDUSTRIES Dgve-

LOPMENT CORPORATION LTD., CHANDI-

GARH FOR 1979-80 AND STATEMENT FOR
DELAY

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):
I beg to lay on the Table.

(1) A copy each of the following
papers (Hindi and English versions)
under sub-section (1) of section 619A
of the Companjes Act, 1956:—

(i) Statement regarding Review
by the Government on the working
of the Chandigarh Small Industries
Development Corporation Limited,
Chandigarh for the year 1979-80.

(ii) Annual Report of the
Chandigarh Small Industries Deve-
lopment Corporation Limited.

Chandigarh, for the year 1979-80
along with the Audited Accounts
and the comments of the Comp-

**Expungeq as ordered by the

Chair.



